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Customs, Excise & Service Tax Appellant Tribunal
West Block-2 R.K.Puram New Delhi

=
Dated: 1%  Dec 2023

Bench wise statement showing pendency, institution and disposal of
appeais and stay application with year wise break up of appeals pending
as on 01/12/2023 is circulated for information.
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{CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,

WEST BLOCK NO.2, R.K. PURAM, NEW DELH!1-66

Disposal and Institution for the month of Nov, 2023
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|
O}}ening Balance Fresh Institution/ Restored!  {Disposal Pendency J
Remanded " ‘
| I i
DELHI 13178 104 81 13201
MUMBAI 18100 325 82 18343
KOLKATA 9153 78 172 9059
CHENNAI 8818 709 244 9283
BANGALORE 8958 913 290 9581
AHMEDABAD 7897 51 287 7661
ALLAHABAD 2969 23 63 2929
CHANDIGARH 5795 52 87 5760
HYDERABAD 4761 34 49 4746
TOTAL 79629 2289 1355 80563




MONTHLY STATEMENT FOR THE MONTH OF NOV 2023 AS ON 01/12/2023

RECEIVED FROWN
OPENING BALANCE FRESH INSTITUTION APPEAL RESTORED OTHER BENCHES
lcusiomExcistls TaX_ |4 [TOTAL [STAY |CUSTOMIEXCISE]S TAx JAD | TOTAL|STaY [oUSTOMECioels ax Jab [T0TAL [eTAT |cusions excise|s1ax [ap lrotal s

DELHI 8/85] 1088| 3235{ 70| 13178 0 a0l 18] s of 03] o 0 i of o i 0 0 0 of o o a
MUMBAI g9l 3653] s248) 0| tewo] 28|  1s2| 15|  issl o 32| 2 9 0 ol ¢ of o o] o of o C 0
KOLKATA 2430] 29e8| avsa] o e1s3| 19 )z s of 72| 0 0 4 2| o 6 0 0 0 of o c o
CHENNAI aso4 1792 3822 o] ssEl 14 56 2 300 of 8 o a7l azal 172{ o e 0 0 o of o of o
BANGALORE{  1718] 1945| 5294] o]  moss 3 sol 27] a0l o] 37| o 88l  100| 3so] ol sesf o 0 0 of 0 o 0
AHMEDABAD| 738! 3526| 2573] o] 78e7i 12 30 4 170 o} s o 0 0 0 of o 0 0 of o 6 0
ALLAHABAD o87| 27| 13ss] ol 20s0] 79 3 a 12l ol 18] o 1 0 a4 0 0 0 of o o 0
CHANDIGARH! 1140} 2221| 2434] o 57950 134 al 5] 3l of s2] 30 o 0 0 0 0 0 0 ol o o o
HYDERABAD| 1083} 1123] 2s575] of  avet 0 8 2l 2| o 3 0 1 1 o0 2 D 0 0 of o 0 0
TOTAL 29624) 18945| 30890| 70| 7929|281 3s9| 108) 622 o] 10me] a3 415}  238] sa7] o] 1200 o 0 0 of o o 0

1 Sanctioned strength of the Members is 33 and working strength is 33 ason01.12.2023
2 Figures may be considered as tentative and subjected to further verification.
3 Members on leave during the month of Nov, 2023 for 82.5 days as under. {Details shown on the basis of leave applications submitted by the

Note : 1 Hon'ble Justice Shri Dilip Gupta, President Nit 12 Mr.Sanjiv Srivastava, Member (Technical) 2
2 5h. Anit Choudhary, Member {Judicial) 4 13 Dr. Suvendu Kumar Pati, Member{Judicial) 3
3 5h. 5. K. Mohanty, Member (Judicial) Nil 14 Sh. Ashok Jindal, Member {Judicial) 5
4 sh. Ramesh Nair, Member (Judicial) 1 15 Dr.. D.M. Misra, Member (Judicial) 1
5 Ms. Sulekha Beevi C.5., Member{judicial) 4 16 Sh. S.5.Garg, Member {Judicial) 1
6 Sh. P. K. Choudhary, Member {Judicial) 2 17 Sh. Somesh Arora, Member {judicial) Nil
7 5h. Raju,Member(Technical} Nil 18 Sh. R.Muralidhar, Member {Judicial} 1
8 sh. C.). Mathews,Member({Technical) Nil 19 sh. P.A Augustian, Member (ludicial) Nil
9 Sh. P. Dinesha, Member{Judicial} S 20 Ms. Binu Tamta, Member(Sudicial) Ni

10 sh. Ajay Sharma, Member{tudicial} 1 21 Mr. P Anjani Kumar, Member (Technical) 2
il Ms, Rachna Gupta, Member{ludicial) 2 22 Sh. A.G.Shakkarwal, Member{Technical} 16

23 sh.C.L. Mahar, Member {Technical) 4




TRANSFERED TO

OTHER BENCHES DISPOSAL CLOSING BALANCE
ETOMS {EXCISE {S TAX AD TOTAL SIAY C".—J;TOMS EXCISE |S.TAX AD [TOTAL STAY ICUSTOMIEXCISE [3T1Aax  |AD ETAL STAY o
0 o o 0 a 0 [} 10 55 0 81 0 8209 1098 3224 ?o‘_ 13201 0
0 0 o} o} 0 0 14 44 24 0 82 1 8337 3624 5382 {)__ 18343 29
o 0 C 0 0 4] 51 58 53 0 172 e] 2385 2835 3739 o] o059 10
4} 0 C 0 0 0 176 28 40 o] 244 0 3711 1888 3684 o] 9283 14
2 0 0 4] 4] 0 45 109 86 0 290 0 1761 1973 5847 (; 9581 3
0 0 0 o] Q o] a9 162 34 0 287 0 1737 3368 2556 0 7661 12
a Q 0 0 Q b} 7 23 33 0 63 1 983 609 1337 0 2929 70
[t} 0 Q 0 Q b] 59 14 14 0 87 23 1085 2222 2453 [i] 5760 141
C 9] ¢} o 0 0 9 14 26 0 49 0 1062 12 2572 0 4746 i
[ 0 ¢] Q 1] ] 528 462 365 4] 1355 4 29870 18829 31794 70 80563 280
24 Mr. M. Ajit Kumar , Member {Technical) 2
25 Mr. M.M.Parthiban , Member (Technical) 1
26 Ms. Hemambika R. Priva, Member ( Technical) 3
27 Mr. K Anpazhakan, Member (Technical} 1
28 Mr. Pultela N.Rao , Member {Technical) Nil
29 Mr. Rajeev Tondon, Member (Technical) 1 Technical Officer
30 Ms. R.Bhagya Devi, Member (Technical) 5
31 Mr. Vasa Sheshagiri Rao, Member (Technical) 4
32 Mr. AK. Jyotish,, Member {Tachnical) 4.5
33 My, P.V.Subba Rao, Member (1 echnical} 3




STATEMENT SHOWING YEARWISE BREAK UP OF
PENDING APPEALS IN CESTAT, AS ON 01.12.2023.

YEARS |DELHI |MUMBAI [KOLKATTA |CHENNAI|BANG. AHMEDBLALLBD |CHD  [HYD
1991 0 0 0 0 0 0 0 0 0
1993 0 0 0 0 0 0 0 o 0
2000 0 0 0 0 0 0 0 0 0
2001 0 0 0 0 0 0 0 0 0
12002 0 0 0 0 0 1 ) 0 0
2003 0 0 0 0 2 0 0 0 0
2004 0 4 0 0 1 0 0 0 0
2005 12 1 . 0 1 0 0 0 0 0
2006 18 3 0 1 0 5 0 0 0
2007 11 2 0 4 0 0 1 0 0
2008 8 11 5 0 3 1 1 0 1
2009 42 22 64 16 26 16 11 28 12
2010 37 31 25 11 310 24 9 38 6
2011 53 43 196 16 394 64 16 93 22
2012 52 98 114 16 553 94 40 186 237
2013 100 429 321 198 642 324 37 244 262
2014 98 1017 451 736 839 549 49 524 328
2015 78 902 427 1139 847 669 99| 410 249
2016 105 1529 758 1057 968 723 83 337 444
2017 251 1637 755 1191 918 686 93 523 538
2018 784 2463 1662 1487 983 913 174 880 493
2019 952 2004 1413 1060 610 808 251 656 320
2020 709 1127 555 568 355 559 457 380 313
2021 1851 2098 613 624 710 670 689 408 596
2022 2346 2409 712 458 764 885 516/ 449 494
'2023| 5694 2513 988 700 656 670 403 599 431

TOTAL 13201 18343 3059 9283 9581 7661 2929| 5760 4746




